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destroyed by Rajasthan Urban Infrastructure Development Programme (RUIDP) by

applying plaster on it in the name of renovation;

(b) if so, the steps being taken by Government to protect historical Chaurasi

Khambe ki Chhatri; and
(c) the action being taken against guilty company RUIDP?

THE MINISTER OF CULTURE (SHRIMATTI CHANDRESH KUMARI
KATOCH): (a) and (b) The 'Chaurasi Khambhe ki Chhatri' of Bundi, Rajasthan is not
a protected monument of Archaeological Survey of India (ASI). According to
information received from the Government of Rajasthan, the restoration work of
these paintings was executed through Rajasthan Urban Infrastructure Development
Programme (RUIDP). Archaeology and Museums Department, Government of
Rajasthan has stated that these paintings were oniginally in a very bad condition.
The RUIDP has restored these paintings under the professional guidance of an
expert empanelled by the State Government of Rajasthan under supervision of all

stakeholders and District Collector, Bundi
(¢) Does not arise.
Job scam in NDA

2056. SHRI RAM KRIPAL YADAV: Will the Minister of DEFENCE be pleased

to state:

(a) whether it is a fact that Government has noticed job scam in National
Defence Academy (NDA) and cases have been registered against many senior

officers; and
(b) if so, the action taken by Government so far and results thereof?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) Some
allegations regarding malpractices in the recruitment of Group 'C' employees of NDA
have been brought to the notice. Officers suspected to be involved have been
placed under suspension and CBI is investigating the matter. Pending CBI

nvestigation, Commandant NDA has been transferred.



